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To Give Relaxation in the Rules

174. SHRI PARDEEP CHAUDHARY, M.L.A.: Will the Deputy Chief
Minister be pleased to state whether there is any proposal under consideration
of the Government to give relaxation in the rules to the Panchayats for the

construction of streets in the small village in the Morni area of Kalka

constituency; if so, the details thereof?

Reply:- SHRI DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER.

No Sir.



